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PREAMBLE

An Act to amend the West Bengal Commission for Backward Classes
Act, 1993.

Whereas it is expedient to amend the West Bengal Commission for
Backward Classes Act, 1993(West Ben. Act I of 1993.), for the
purposes and in the manner hereinafter appearing;

It is hereby enacted in the Sixty-first Year of the Republic of India,
by the Legislature of West Bengal, as follows:--

1. Short title and commencement :-

(1) This Act may becalled the West Bengal Commission for
Backward Classes (Amendment) Act, 2010.
(2) It shall come into force at once.

2. Substitution of new section for section 9 of West Ben.
Act I of 1993 :-

For section 9 of the West Bengal Commission for Backward Classes
Act, 1993, the following section shall be substituted:--

9. "Functions of the commission.--

(1) (a) The Commission shall examine requests for inclusion of any



class of citizens as a backward class in the lists and hear complaints
of over-inclusion or under-inclusion of any backward class in such
lists and tenders such advice to the State Government as it deems
appropriate.

(b) The advice of the Commission tendered under this sub-section
shall ordinarily be binding upon the State Government.

(2) The Commission shall consider any reference from the State
Government regarding inclusion of any class of citizens as a
backward class in the lists or deletion of any backward class
therefrom.

(3) The Commission shall, on request from the State Government,
examine the social and educational conditions and problems
incidental thereto of any class of citizens belonging to the backward
classes within the territory of West Bengal, and advice the State
Government.".



